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qEF TREgH i ST A

7% faeett, 8 arder, 2026

FT.3AT. 1800(3T).— Fea [T TLATL, AL TSHE AT HIH 1956 (1956 1 48) (5rF =7H =HH 72T
I ATATAAH Tl AT 8) T o127 3% o0l IT-GTT (1) BT T& ARRAT 0 TART FId gU, g THTETT g1 ST
F TETq o 7eT Y=9r ST F TAAA el H TP TSHE JEAT 146 [HIT (TATRAT faerer) - fafer
(FTEIET) Toe] .. 8.825 & .Y, 48.718 % F -wve F AHT0T (FSTHTO/4-S1F T ST AT(R),
LA, T ST TATAT o6 Al TATS o (o107 ag G Tutera g e dfera auie = sqg=1 § =ar
AT, UHT S T ST FLeA 6 SO ST Al FTI0IT HLaAT 2 |

Fr¢ oft =xfcr, ST 3<% 9 & RRaeg &, 5 sfafaam £ g 37 f s7-am7 (1) F i @i
STATSI o 7T UHT IF o ITANET 92 TSI H TH ATEAAT 6 TR Sl A & ShHE @ 6 Fia< st
AT T T TR |

T Teeh AT T TEH STTeraTd, TATq TR ATIRET (TT7ea), TIE &l forfed 9 § Jeqa
FT ATOT 3T ITH IR ST ATAHRAT FoFT JTUI 3fT T TTTEEhTey, smaiRrhal 7 =g &9 & a7
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ot farferss Teray g § ST T STa9 3T 3% U STai<ial 6l gaars & TETG AT UHT 3T S Feed
F 7T, Tfe FE g, orF TeAw wierwr e THe, Sweer g AT A1 ST 1 SAGATd ¥ THT AT
ST T HAT |

Ih SAferfea it e 3 it IT-4TRT (2) F 7f werw wrfersrTe grer At A e oft sraer sifaw
T |

TH ATLAAT o FAT AT ATAT JIH o T AT T sHIL AT AR o6 36 AT H ITAH
8 3T IAHT Raeg AThAT gIT Mo 6T ST aehat @ |

ATLA

e TR TS o TAEA o7 | TP TSTHRT TEAT 146 [ATe (TATheT fawren) - e (\rderET)
Tgue] & .97, 8.825 ¥ .61, 48.718 % ToIT oSie &l ST ATAT AT Td STTAT HLAAT Aigd SH &

Hfera faawor |
(ST T qTH: LT T IEEEIRICHE ]
AT H&IT ¥ FT TR i i v kI ER ] i FT SR
(FThT ThrE) (FFT)
2 3 4 5 6
TS HT ATH: TIET
T T AT e g
10/1/1/2/2/2/1/1 BEl IBIEE] 0.068 (F#47) 0.068
10/1/1/2/3/1 BEl it 0.04 (3FaT) 0.04
UEEIEIE R EGUE
2/2/1/1 BEl it 0.09 (FFa7 ) 0.09
2/3 BEl ST 0.04 (3FaT) 0.04
311171 IGEl IBIEE] 0.004 (¥4 0.004
T #7 AT st
61/3 BEl it 0.044 (#47) 0.044
76/1 IGEl IBIEE] 0.013 (FFTY) 0.013
T T ATH: TETATIL
110/2/1 REl it 0.04 (FFa7) 0.04
117/1/1/1/2 IBEL IBIEE) 0.012 (FFTY) 0.012
34/1/1 REl it 0.088 (Z#47) 0.088
91 AT it 0.072 (%47 0.072
T T ATH: AUST
1 AT AT 0.03 (Fa7) 0.03
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3/1/1/2 0.035 (%47 0.035
3M1/1/3 0.028 (gFaY) 0.028
UEEIKICHCICCI]
4/3 0.037 (gFaY) 0.037
T AT AT GO
41/2/3 0.065 (%47 ) 0.065
41/2/4 0.088 (gFaY) 0.088
51/7/1/2 0.035 (%47 0.035
7/212/1/2/1 0.11 (FTT) 0.1
71212111212 0.1 (FAT) 0.1
UEEIKICHCIEE ||
290/1/1/1 0.082 (%47 0.082
290/2/1/2 0.02 (gFa7) 0.02
295/1/2 0.033 (FFTY) 0.033
296/1/1/2 0.03 (Fa7) 0.03
296/2/1/2/2 0.035 (%47 0.035
297/1/1/1/2 0.053 (%47 0.053
297/2/2/1/2 0.034 (gFa7) 0.034
297/2/2/2 0.078 (%47 0.078
298/1/1/1 0.013 (FFTY) 0.013
298/2/2/1 0.03 (gFT7) 0.03
298/4/1/2 0.042 (%47 0.042
e &1 AT froer @gr
38/1 0.127 (%47 0.127
42/1 0.075 (%47 0.075
T T AT TATAYL
15/3/1/1 0.014 (gFa7) 0.014
23/1/1/2/1 0.283 (%47 0.283
Total 1.988

[®1. §. NHAI/BPL;SAG/LA/41010/2020/3a/3A]
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 8th April, 2026

S.0. 1800(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation
of National Highway No. 146 [Bhopal (Ratnagiri Tiraha) - Vidisha (Morikodi) section] in the stretch of land from Km.
8.825 to Km. 48.718 in the district of RAISEN in the state of MADHYA PRADESH, hereby declares its intention to
acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Officer (Revenue),
Raisen in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow
the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be inspected by
the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling National Highway No. 146 [Bhopal
(Ratnagiri Tiraha) - Vidisha (Morikodi) section] in the stretch of land from Km. 8.825 to Km. 48.718 in the district of
RAISEN in the state of MADHYA PRADESH.

|State: MADHYA PRADESH ||District: RAISEN |
SI. No. (|Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

L1 | 2 L s I a4 | 5 | 6 |
|Taluk: Raisen |
|Vi||age: Bilar Koh |
Il lwor/ar2i212i11 ||Private |[irrigated I 0.068 (Hectare )| 0.068]
|2 ||10/1/1/2/3/1 ||Private ||Irrigated || 0.04 (Hectare )|| 0.04|
|Vi||age: Sehatganj |
3 272111 ||Private |[irrigated I 0.09 (Hectare )|| 0.09|
|4 ||2/3 ||Private ||Residential || 0.04 (Hectare )|| 0.04|
[5 [ |[Private [lirrigated [ 0.004 (Hectare )| 0.004]
[Village: Neemkheda |
|6 ||61/3 ||Private ||Irrigated || 0.044 (Hectare )|| 0.044|
7 ||76/1 ||Private |[Irrigated I 0.013 (Hectare )|| 0.013|
Village: Sadalatpur |
|8 ||110/2/1 ||Private ||Irrigated || 0.04 (Hectare )|| 0.04|
l9 11711102 ||Private ||Irrigated I 0.012 (Hectare )|| 0.012]
10 34111 ||Private |[irrigated I 0.088 (Hectare )| 0.088]
|11 ||9/1 ||Government ||Irrigated || 0.072 (Hectare )|| 0.072|
|Vi||age: Sendora |
12 I |lGovernment  ||Nala I 0.03 (Hectare )|| 0.03)
|13 ||3/1/1/2 ||Private ||Irrigated || 0.035 (Hectare )|| 0.035|
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|14 ||3/1/1/3 ||Private ||Irrigated || 0.028 (Hectare )|| 0.028|
Village: Ghatla |
|15 |las3 ||Private ||Irrigated I 0.037 (Hectare )|| 0.037|
|Village: Khanpura |
16 lla1/2/3 ||Private ||irrigated I 0.065 (Hectare )| 0.065]
[17 417214 |[Private [lirrigated [ 0.088 (Hectare )| 0.088)]
18 517172 |[Private [lirrigated [ 0.035 (Hectare )| 0.035]
19 7121211211 ||Private ||Irrigated I 0.11 (Hectare )| 0.11]
20 7272117212 |[Private [lirrigated | 0.1 (Hectare ) 0.1]
|Village: Barla |
21 ||l290/1/1/1 ||Private ||Commercial || 0.082 (Hectare )| 0.082]
22 [29072/172 |[Private [irrigated | 0.02 (Hectare )| 0.02]
23 ||295/1/2 ||Private |[irrigated I 0.033 (Hectare )| 0.033]
|24 ||296/1/1/2 ||Private ||Irrigated || 0.03 (Hectare )|| 0.03|
25 [29612/17272 |[Private [lirrigated [ 0.035 (Hectare )| 0.035]
26 |l297/1/11172 ||Private |[irrigated I 0.053 (Hectare )| 0.053]
27 29712121112 ||Private |[irrigated I 0.034 (Hectare )| 0.034]
28 297727212 |[Private [lirrigated [ 0.078 (Hectare )| 0.078]
29 ||298/1/1/1 ||Private |[irrigated I 0.013 (Hectare )| 0.013]
|30 ||298/2/2/1 ||Private ||Industria| || 0.03 (Hectare )|| 0.03|
31 |[298/4/112 |[Private [lirrigated [ 0.042 (Hectare )| 0.042]
Village: Pipalkheda |
|32 ||38/1 ||Private ||Irrigated || 0.127 (Hectare )|| 0.127|
33 |la2/1 ||Private |[Irrigated I 0.075 (Hectare )|| 0.075|
|Vi||age: Gopalpur |
|34 ||15/3/1/1 ||Private ||Irrigated || 0.014 (Hectare )|| 0.014|
[35 23117211 |[Private |Residential || _ 0.283 (Hectare)) 0.283)
| Total|| 1.988|

[F. No. NHAI/BPL;SAG/LA/41010/2020/3a/3A]

SHAIKH AMINKHAN, Director
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